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All Directors of Inspection including DI{0&Ms) New Delhi.
The Director, IRS(DT) Gtaflf concbm, Ragpurs
The C&AC of India, New Nelihi.
The Accountant Ceneral, vujarat, Ahmedabad.
The Chief Secretary, Governuent of Gujarat, Almedabad.
The Cocmissioner of Income~-tax, Cujarst, Ahmedadad,
IAC, Inspection Ditision, mr, Vicas Bham New Delni,

4-1'&1 Cell « DI{RS&PR), Majur Bm;m. Rew In!.hi for
13:1:0 and distribution.
Bulletin Cell, DI(RS&PR) , Mayur B!mm, Jew Dalhi.
The Joint Secretary and Labnl Adviser, Ministry of Law and
Justice, Departoment of Legal Affelrys, m Belhi. :
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ﬂﬁ'/ Deputy Secretary j&a the Govi., of India



